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IN THE CENTRAL ADi1I1DI3TRATI\^ E TRI BUNAL

PRINCIPAL BEEBH

NEul DELHI

O.A. No, 1534/96. Data of decision 29,10,96

Hon'blBiSnt, Lakshmi .Suaminathan, riembar (0)

fls Priyangana Trehan
d/o Sh.ftalbir Chander Trahan,
r/o S—12/233j Sadiq NagaE>
Neu) Delhi-IIOOAg-

.... Applicant

(By Advocate Shri Dog Singh )

.  . \/s.

1. Govt. of National Capital Territory
of Ddhi, through SecretaryC Educ ation),

,  Old ^ratariat, Delhi,

2, Assi^ri^ Director of Estates,
(Litigation)
Directorate of Estates,

Nlrman Bhauan, Neu Delhi.

,,,, Respondents

(By AdvoDCate Shri B.Lall )

ORDER (ORAL)

(Hon*ble Smt,Lakshmi Soai^inathan., flember (0)

Shri fl.K. Gupta, proxy counsel for Shri 3og

Singh appears and prays for one day's adjournment in the

presence of Shri 3.Lall,learned counsel for the respondents.

^  He has also roantioned that Shri Dog Singh uould like to
vjithdrau this application,

2, Later Shri Dog Singh appeared and submitted flA

seeking permi-s^sion .to uithdrau this OA as he is hopeful that

the department uill. be giving relief to the applicant.

3, In the above circumstances, this G,.';, is dismissed

as uithdraun, ^ ,

(Smt.Lakshmi Suaminathan)

Member (3)
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